
Brother Moti Lal Bhat,

My noble brethren,

Mr. Advocate-General,

Mr. S.N. Misra, Senior Advocate,

Learned members of the Bar, members of the Registry and

the Staff.
We have assembled here this afternoon to bid farewell

to our Brother lustice Moti Lal Bhat who is laying down the reins of

office today. As most of you are aware Justice Bhat started his legal

practice in the State of lammu & Kashmir. He made a mark in the

profession of law, which resulted in his elevation to the Bench of

the High Court of Jammu and Kashmir on 25'h May, 1984. His

performance in that High Court is recorded in decided cases which

have been reported in various Law Journals. It was with a heavy

heart that the members of the Jammu & Kashmir High Court Bar

and Bench bade him farewell when he came to this Court and took

oath of office on 3'd November, 1989. The loss of Jammu & Kashmir

was a gain for the State of Uttar Pradesh, particularly the High

Court of Allahabad. Brother Bhat is a man of genial temperament

and unbounded courtesy. With these qualities he soon endeared

himself to his brethren and to the members of the Bar. His

popularity in the Bar is reflected in the large gathering of the

learned Advocates in this Court-room at this hour the day.

I understand that Brother Bhat intends to re-enter the

Bar and establish himself at Delhi. His experience of the two High

Courts will indeed be of great advantage to him when he returns to

the Bar and starts his legal practice. We all wish him all success in

the venture. I on my own behalf and on behalf of my Brother

Judges wish Justice Bhat a long and prosperous life full of health,

peace and happiness.

(S.C, Mathur)
Acting Chief Justice
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